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ADMISSION OF INJURED PERSONS "IN THE 

HOSPITALS 

**351. PT. BHAWANI PRASAD 
TIWARI : Will the Minister of HEALTH AND 
FAMILY PLANNING be pleased to state: 

(a) whether Government's attention has 
been drawn to a news item published in the 
'Times of India' dated the 2nd July to the effect 
that the doctors of two leading hospitals in the 
Capital remained engaged in an hour-long 
argument with those police officers who 
brought 10 persons injured in an accident for 
immediate treatment out of whom 2 persons 
died later on; and 

(b) what instructions have been issued to 
the hospital authorities for immediate treatment 
of persons having serious injuries and what 
further steps have been taken to avert such an 
occurrence in future?] 

 
*[THE MINISTER OF HEALTH AND 

FAMILY PLANNING (SHRI UMA-
SHANKAR DIKSHIT) : (a) Yes, Sir. 

(b) Government have impressed upon the 
authorities   of    the   hospitals   in   Delhi 

**[   ] English translation. 

that cases of emergency treatment due to 
accidents should be immediately attended to 
by the doctors on duty irrespective of other 
procedural formalities that may be involved in 
cases of such accidents] 

NATIONALISATION OF TRADE IN 
FOODGRAINS 

♦352. SHRI SANAT KUMAR RAHA : 
Will the Minister of AGRICULTURE be 
pleased to state whether Government have 
recently decided to nationalise the private 
wholesale trade in foodgrains and if so, the 
details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB SHINDE) : The policy of 
involving the public sector organisations to a 
greater extent in the piocurement and 
distribution of foodgrains and its several 
implications are at present under examination 
of Government. 

NATIONAL TRUST FOR MANAGEMENT OF 
ARTISTIC AND HISTORICAL ARTICLES 

*353. SHRI H. S. NARASIAH : Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state : 

(a) whether there is any proposal to 
constitute a National Trust for management of 
the artistic and historical articles contained in 
the palaces of the ex-ruler of the Mysore State 
and maintaining it as a National Museum; and 

(b) if not, the reasons therefor 7 

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN) : (a) and (b) The 
proposal for the creation of a public Trust in 
respect of the articles of artistic and historical 
value belonging to the ex-ruler of Mysore is 
under consideration in consultation with 
Government of Mysore. 

TAKING OVER OF POLYTECHNIC  

877. SHRI SANAT KUMAR RAHA : 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state : 


